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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 433/2022

IN THE MATTER OF:

PATESHWARI PRASAD SINGH ...APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH ...RESPONDENT(s)

ACTION TAKEN REPORT ON BEHALF OF DISTRICT
MAGISTRATE, BALRAMPUR IN COMPLIANCE OF ORDER
DATED 13.02.2025 PASSED BY THE HON'BLE NATIONAL

GREEN TRIBUNAL, NEW DLEHI

| Pavan Agarwal, aged about 37 years, S/o Mr. Magan Lal Gupta

posted as District Magistrate, Balrampur, do hereby solemnly

affirm and state as under:

1. | am fully conversant with the facts of the case and | am

competent and authorized to swear the present Affidavit.

2. That the present matter pertains to District Balrampur, in

_ ———__Wwhich four rivers, namely Rapti, Suav, Kuwana and Besuhi
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were flowing. The issue of serious damage caused to River
Suav flowing in District Balrampur due to encroachment,
dumping of solid waste and discharge of sewage is raised
in the present O.A.

3. That the Hon'ble Tribunal vide order dated 13.02.2025 directed
the Deponent to file an action taken report with regards to the
rejuvenation of Suav River and in compliance of directions
issued by the Hon'ble Tribunal. The operative part of the
aforementioned order is as follows:

"...9. In view of above discussed facts and circumstances, we
also direct the District Magistrate, Balrampur to get sign
boards fixed through concerned department at appropriate
places with name of nver Suav and its ongin and length,
We also direct the District Magistrate, Balrampur to publish
notice in local newspaper prohibiting new constructions
within the distance of 200 meters in municipal imit and 500
meters outside municipal limit from the edge of the Suav
nver till FPZ (Flood Plain Zoning) is notified to prevent
future encroachments

10. The District Magistrate, Balrampur., who is the
Chairman of District Ganga Committee (DGC) and District
Environment Committee (DEC) is also directed to prepare
an Action Plan for rejuvenation of Suav River by involving

DFO, Balrampur and also lIrrigation. Panchayat, Urban
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Development Departments  ang

other concerned
stakeholders and coordinate with National Mission for

Cleaning Ganga (NMCG) and seek requisite assistance in

conformity with their policy and programmes for the

rejuvenation of River Suav which is one of the tributaries of
river Ganga.

11. The District Magistrate, Balrampur is directed to file
Action Taken Report in this regard with all relevant details
at least three days before the next date of hearing fixed..."

4. That in compliance of the above directions issued by the
Hon'ble Tribunal, a meeting dated 18.02.2025 was convened
under the chairmanship of the Deponent for the Restoration of

Suav River. The following officials were present at the
meeting:

iv.

Additional District Magistrate (Judicial), Balrampur

Divisional Forest Officer, sohelwa Vanya Jeev Prabhag
Balrampur

Executive Officer, Nagar Palika Parishad, Balrampur

District Panchayati Raj Officer. Balrampur
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v. Executive Engineer, Public Works Department (Provincial
Division/Construction Division), Balrampur
vi. Executive Engineer, Saryu Canal Division-1, lrrigation

Department, Balrampur

vii. Executive Engineer, Construction Division, Uttar Pradesh

Jal Nigam, Balrampur
viii. Deputy Commissioner, MGNREGA, Balrampur

ix. Executive Engineer, Saryu Drainage Division-2,

Balrampur
x. Executive Engineer, Flood Division, Balrampur

A copy of MOM dated 18.02.2025 is annexed herewith and
marked as ANNEXURE-1.

5 That during the meeting the Deponent directed the concerned
departments to take immediate steps as per the directions
issued by the Tribunal and further ensure the compliance with

the same at the earliest.

6. That for installation of slogan boards to promote awareness
and cleanliness among the public for the conservation of the
Suav River, Saryu Drainage Division-2. Balrampur was

~—= _directed to take actions. Furthermore, they were directed to

)
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identify the locations for the installation of large-sized

hoardings/slogan boards at the earliest and necessary action
be undertaken.

7. That with regard to installation of the STP as part of the river
restoration project, the Deponent directed the Executive
Officer, NPP/Jal Nigam, Balrampur that suitable land be
identified and reported within one week, failing which the
concerned officers shall be held personally liable for non-
compliance with the directions of the Hon'ble NGT.

s 8. That for the demarcation of the Flood Plain Zone (FPZ), it was
informed to the Deponent by the Executive Engineer, Saryu
Drainage Division-2, that the Survey of India is conducting
the survey, with approximately 5 sq. km. yet to be covered.
The data will be submitted to the National Institute of
Hydrology, Roorkee. Uttarakhand for the determination of the
Flood Plain Zone. The Deponent directed the Saryu Drainage
Division-2 that the survey be completed promptly and further

action be taken without delay

9. That furthermore, the Deponent issued strict directions to the
Executive Officer, NPP, Balrampur to constitute a committee
and ensure the removal of garbage dumped in and around
the Suav River area within the next seven days, failing which
a penalty of up to 10,000 shall be Imposed.
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10. That during the meeting, as per the directions of the Hon'ble
Tribunal, It was Informed by the Déponent that no new
construction activity shall be carried out within-200 meters in
municipal limits and 500 meters in outside municipal limits
from the edge of the suav river till FPZ is notified prevent

further encroachments,

11. That furthermore, a meeting dated 27.03.2025 was held
under the chairmanship of the Deponent to review the
compliance of directions issued in the earlier meeting held on
18.02.2025.

A copy of MOM dated 27.03.2025 is annexed herewith and
marked as ANNEXURE-2.

12. As per compliance reports submitted by various departments,

the present status report is as follows:-
i. Waste Disposal Control/ Installation of Slogan Boards:

A Detailed Project Report (DPR) has been prepared for
the disposal of garbage at the dumping site located within
the jurisdiction of the NPP, Balrampur. The same has
been forwarded to the State Mission Director, State
Mission Directorate, Swachh Bharat Mission, under the
office letter no. 1408/N.P.C. (Bal)/2024-25 qated
o | 17.03.2025. Necessary action shall be taken upon the
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approval of the DPR. Additionally, to Prevent the disposal

of waste in the Suawan River, display boards have been
Installed by the NPP, Balrampur.

ii. Land Identification for STP Construction:

For the treatment of liquid waste, land has been provided
to the Executive Engineer, Construction Division. Uttar
Pradesh Jal Nigam (Urban), Balrampur, through letter

dated 29.03.2025 issued by the office of the NPP.
Balrampur.

Under the SBM (Urban) 2.0, land has been made
available for the establishment of the STP. It is also
submitted that the NPP is undertaking natural filtration (in-

line treatment) of drains.

Flood Plain Zone Determination:

It is submitted that the survey for the demarcation of the
Flood Plain Zone has been conducted by the Survey of
India, and the corresponding dam data has been sent to
the National Institute of Hydrology, Roorkee, Uttarakhand.
Furthermore, an estimate for the cleaning and removal of
water hyacinth from the Suawan River has been prepared

and forwarded to senior authorities for approval.

iv. Natural Filtration System & Water Quality Monitoring:

§
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approval of the DPR. Additionally, to prevent the disposal
of waste in the Suawan River, display boards have been

installed by the NPP, Balrampur.

ii. Land ldentification for STP Construction:
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For the treatment of liquid waste, land has been provided
to the Executive Engineer, Construction Division, Uttar
Pradesh Jal Nigam (Urban), Balrampur, through letter
dated 29.03.2025 issued by the office of the NPP.

Balrampur.

Under the SBM (Urban) 2.0, land has been made
available for the establishment of the STP. It is also
submitted that the NPP is undertaking natural filtration (in-

line treatment) of drains.

Flood Plain Zone Determination:

It is submitted that the survey for the demarcation of the
Flood Plain Zone has been conducted by the Survey of
India, and the corresponding dam data has been sent to
the National Institute of Hydrology, Roorkee, Uttarakhand.
Furthermore, an estimate for the cleaning and removal of
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and forwarded to senior authorities for approval.

Natural Filtration System & Water Quality Monitoring:
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Under the Swachh Bharat Mission 2.0 Programme, the
NPP, Balrampur, has submitted a proposal regarding the
land for construction of the STP and I&D (Interceptor and
Diversion) works. The process of identification and
demarcation of the land is being carried out by the
concerned Assistant Engineer and Junior Engineer of the
division through personal coordination with Tehsil Sadar,

Balrampur.

v. Afforestation Along Riverbanks:

Pursuant to the directions for plantation along both
embankments of the Suawan River by the Forest
Department. a survey has been conducted for plantation
of approximately 5,000 saplings against the target of
38,95,400 saplings under the plantation campaign for the
year 2025-26. During the survey, several locations along
the Suawan River were identified, including Adar Pakar,
Hasua Dol, Kaulara, near Renukanath Temple in the
Suawan River area, near Suawan Bridge at Khamaua
Village, and certain locations in the urban area identified

for Miyawaki plantation.
Out of the two identified sites in Village Khamaua under

Gram Sabha Vishunapur, plantation work has been

carried out near Suawan Bridge at Khamaun Village.

v
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vi. Publication in local Newspaper.

It is further submitted that, in compliance with Para-9 of
the order passed by the Hon'ble National Green Tribunal,
New Delhi, a press release was issued by the District
Magistrate, Balrampur, on 09.04.2025, which was
published in local newspapers. The press release
informed the general public that any unauthorized
construction within a distance of 200 meters in urban
areas and 500 meters outside urban limits from the edge
of the Suav river till FPZ is notified, shall attract strict

action by the District Administration.

13. That in compliance of the directions issued by the Hon'ble

Tribunal and the Deponent, the departments have duly
submitted their compliance reports. Furthermore, the
Deponent has ensured the publication of notice in local
newspaper prohibiting new constructions within the distance
of 200 meters in municipal limit and 500 meters outside
municipal limit from the edge of the Suav river till FPZ is

notified to prevent future encroachments.
A copy of compliance reports submitted by the concerned

departments and newspaper publications are annexed
herewith and marked as ANNEXURE-3.

v

10
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14, idavit i
Hence, the present affidavit is being filed for the king

consideration and perusal of this Hon'ble Tribunal.
15. | state that everything stated above has been stated by me in
my official capacity on and derived from the official records

and | state that nothing material has been concealed

therefrom.
/,'/ <NTRY \‘\'\';;\
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Coe ”Vénfkd at Balrampur on this 14" day of April 2025, that the
““‘contents of the above affidavit from paragraphs 1 to 15 are
believed to be true and correct to the best of my knowledge and

belief. No part of it is false and nothing material has been

concealed therefrom.
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ANNEXURE-3 .
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“---- 11. The District Magistrate, Balrampur is directed to file Action Taken Report in this regard with all relevant
details at least three days before the next date of hearing fixed.
12. List on 15.04.2025 for further consideration.
13. In view of the facts and circumstance of the case, we consider personal appearance of the Secretary, Department
of Irrigation, and the Secretary, Urban Development Department, Government of Uttar Pradesh, the District
Magistrate, Balrampur and representative of Survey of India, Dehradun on the next date of hearing to be essential for
producing the relevant record and assisting this Tribunal in just and proper adjudication of the questions involved in
the case. Accordingly, they are directed to remain present before this Tribunal on that date with the relevant
record.-—"
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#____ 11. The District Magistrate, Balrampur is directed to file Action Taken Report in this regard with all refevant
details at least three days before the next date of hearing fixed.

12. List on 15.04.2025 for further consideration.
13. In view of the facts and circumstance of the case, we consider personal appearance of the Secretary, Department

of Irrigation, and the Secretary, Urban Development Department, Government of Uttar Pradesh, the District
Magistrate, Balrampur and representative of Survey of India, Dehradun on the next date of hearing to be essential for
producing the relevant record and assisting this Tribunal in just and proper adjudication of the questions involved in
the case. Accordingly, they are directed to remain present before this Tribunal on that date with the relevant
record.—“
IaT Y B TR o 7 R 8- .

7. We have gone through the progress report furnished by State Government regarding solid waste and sewage
management and found it inadequate in view of the facts that land for infrastructure development with regard to
solid and liquid waste management has still not been provided. Hence solid waste generated daily and legacy waste
atready dumped haphazardly unscientifically are not being treated/disposed of as per SWM Rules, 2016. The city
requires minimum 02 Sewage Treatment Plants (STP) for the treatment of sewage generated but presently it is being

discharged directly in the Suav river. Presently, one STP is under

construction but the same is facing financial constraints and there is no planning/proposal for construction of second
STP required for treatment of remaining sewage generated in the city. These acts of omission/commission on the part
of Urban Development Department constitutes serious violations of SWM Rules, 2016 due to non-treatment of salid

and liquid wastes generated in the city. In these facts and
circumstances, we direct Urban Development Department to file a comprehensive reply alongwith timebound Action

plan addressing management and disposal of both- solid waste and sewage in Balrampur
city.
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Till the next date of listing, parties shall maintain status quo as it exists today in respect of
possession and also in respect of the entries in the revenue records.
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}3;. District Ulbs Account No. | Approved Unit | Total Fund Transfer (In .
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b P2 k] 4 s 6 2
] Jaunpur Rampur (NP) 104801005059 s 39.88
2 Snnt Kubir Nagar Maghar (NP) 104801003823 5 39.88
3 Mahamjganj Siswa Bazar (NPP) 104801004029 5 39.88
9 Alignrh Madrak (NP) 104801004487 H 39.88
N Rocbarcilly Unchuahar (NP) 104801004145 5 39.88
6 Firozaband Makkhanpur (NT) 104801004517 5 39.88
7 Shahjahanpur Powanwaya (NPP) 104801003877 5 39.88
8 Saharanpur Rompur Maniharan (NP) | 104801004913 5 39.88
9 Sant Knbi{ Nagar Belhar Kalan (NP) 104801003817 5 39.88
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12 Maharojganj Nautanwa (NTP) 104801004025 . 5 39.88
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18 Morndabad Bhojpur Dharampur (NP) | 104801004295 s 39.88
19 Shahjuhanpur Khutar (NP) 104801004681 S 39.88
20 Siddharth Nagar Badhni Bazar (NP) 10450100184] 3 19.88
5) Ayadiya Dikapur (NF) 104801003697 s 39.88
2 Durcilly Newabganj (NP) 10480100466 b 3988
T Tlothras Sikandm rao (NI'P) 101801004523 s 3938
T Dulandsahar Jahangimbad (NPP) | 104501004331 3 i
25 Jalaun Kotra {NP) 104801004449 j) s
70 Ghazipur Sudat (NP) 101501001219 b s
77 Azamgarh Mahul {NP) 104801003761 3 s
T e Tinahat (NP} 104801002834 3 3
29 Firozaband Tariha (NP) 101801003619 ) g2
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3N Tastl Gayghat (NT) 104R01003811 ) 3528
n tiardai Mallawan (NPP) 104R01004771 ) 1532
) Meenn Uawar (ND) 104807 004395 3 3831
B0 Mou Adart (NT) 104301004645 3 35.26
3S Aligath Pisawan (NP) 104801003669 3 3532
W Mathura Farah (NT) 104801003625 3 1532 1
37 Unnao Bhagwantnagar (NP) 104801004173 k] 35.32
18 Hathras Mendu (ND) 104801003679 3 3515
39 Agn Achnera (NPP) 104801002840 3 3532
Q Agn Jagnet (NT) 104801002842 3 3532
aQ Dilidthin Nolinagat (NT) 104801005083 k] 3532
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| 2 3 13 4 . b 6 I
1 M A Amila (NT) 10901009689 5 39.88 |
2 | Banda Oran (NT) <71 104301003943 3 3532 i
3 | Prupgrh “Hecraganj Bazar (NP) -~ [ 104801005439 s 39.88 l
4 | Bamilly . Aonla (NPP) “1 104801004659 s ~39.88
=3 Jrumpur Kachgaon (NP) . <] 104801005057 ) 35.32
5 Piibkit Barkhera (NP) ~«| . 101801005081 3 35.32
7 | Mirzpur «... Ahraura (NP) <1° 104301004233 S 39.88
g Mirzapur Chunar (NPP) '] 104801004313 S 39.38
¢ [ Mizzpur Chunar (NPP) <1 104301004313 3 3532
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T P BT W | W@ T P et g
ﬁaﬂ?ﬁﬁ‘ﬁﬁﬁﬁm@\%&&aﬂﬁwrwmﬂmﬁ@ﬁwﬁrmmmﬁm%@

Wi ® dob RS 05002022 B FrgE
(W ¥fe) gwT 55 Frowt § ger 207

SRTE Reed SR Vex (W 5 ool arerar YARMAFTATIR V@ Faige) & sfteres
(@ @ %o 1697600.00) F FH ¥G
R S & argefy wam @) T ) fawor g 8-

SNo Distnict ULB Account Allocate Fund To be Fund To be Total Fund To
{ Number MRF “I'ransferred Transferred be Transferred
l Unit (01 | For MRF Civil |, For MRF _ (InRs)
Unit = Work @ Equipment(@ ot
STDP) 3367000 1697600
T 2 T 3 3 T 5" 6 T 8. ]
1| Am Agra(M.Corp) | 104801002802 10 33670000.00 | 16976000.00 | S0646000.00
2 | Vammasi Varanasi (M.Corp) | 104801002832 10 33670000.00 | 16976000.00 | 50646000.00
3 | Pmyepmj .| Prayagrj (M.Com) | 104801002826 10| 3367000000 | 16976000.00: | 50646000.00 ]
! ¢ | Luckoow | Lucknow (M.Corp) | 104801002834 10 33670000.00 | 16976000.00 | 5064600000
N kespur kanpur (M.Corp) | 104801002818 10 33670000.00 | 16976000.00 | 5064600000 |
™ Meemn Mcerut (M.Corp) | 104801002822 10 33670000.00 | 16976000.00 | $50646000.00
] Gtzzizhad | Ghaziabad (M.Corp) | 104801002812 10 33670000.00 | 16976000.00 | 50646000.00 |
=3 Aligzrh Aligarh(MCorp.) | 104801002804 8 2693600000 | 13580800.00 | 40516800.00 |
;"“ "9 | Ayodhyz. | Ayodhya(M.Corp) | 104801002806 5 16835000.00 | 8488000.00 | 25323000.00 ]
i 10 Berailly Barcilly{MCorp.) | 104801002808 s 16835000.00 | 8488000.00 | 25323000.00
W Fisorabad | Firozabed(M.Corp) | 104801002810 | 5 16835000.00 | 8488000.00 | 2532300055
2 Gorakbpur | | Gorakhpur(MCorp.) | 104801002814 5 16835000.00 |~ 8488000.00 | 35333000.00
L 13 Jhansi | Jhansi(MCorp) | 10480002816 | 5 16835000.00 | B4838000.00 | 25323000.05" |
{16 | Mahun Mathura- 10450100220 5 16835000.00 |~ 8438000.00 | 253330605
' ‘ Vrindavan(MCf)rp.)' el ol i ‘ .

[7715 | Moredabad | Moradabad(MCorp,) | 104801002624 8 26936000.00 | 13580800.00 | 40516800.00 |
L 16 Saharanpur | Ssharanpur(MCorp,) | 104801002828 s 1683500000 | 8488000.00 | 2532300000 ] "
17 | Shabjahanpur, | Shahjahanpur | 104801002830 | | 16835000,00  8488000.00, | 2532300000

d (MCorp.) ' ™
18 | Mainpuri | Muinpuri (NPP) | 104861003643 | T3 10101000.00 | 5092800.00 ]" T31538506.60
19| Sulanpur | Sulanpur (NPF) | 104801004581 | T 27| 6734005.00 339520000 | 1012920000 | -
(0 | Ramgarh | Avamark (NPP) | 104601003781 |72 [ 63d000.60 330520000 7| " 1012920000 ]
2 Ballia | Ballia(NPP) | 104801003785 | "2 | 673400000 ""3365“2"061)'07""1‘61‘29306?661
L L T | 390520000 .
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SNo - District ULR - Account Allocate | FundTobe | FundTobe | “Total Fuzé To
3 ; ol Numbey MRF Transferred Trensferreds | be Transferred
i | i { Unit(01 | For MRFCivil |  For MRF (In Rs)
; ; i | Unite Work@ | Equipmem@
i ; i | STDP) 3367000 | 1697600
IO N W W M SO S T s
C =D B Budwn (NPPY T T0usaioonns T 1010100000 | 5092800.00 | 1519380000
B Baw 1 BiNRR) [ 103301003800 2 673400000 | 339520000 | 1012520000
M Gondn | Gonda(NPP) | 103501003337 2| 673300000 | 3395200.00 1012920000
B i;f::\wh KN ttn_“nlu(ﬁi 104801064737 |3 1633500000 | 848800000 | 25323000.00
26| Rachareilly | }‘ R‘ae_f_i_f(cy{(:\j!ff’)_:_@ﬁdﬂﬁ 4 1346500000 | 679040000 | 2025840000
Y] Simpur Sitapur (NPP) | 104501004151 | 3 | 1010100000 | 5092800.00 | 1519380000
TN ] Bagat | Barow (NP 104801004313 | 2 673400000 | 339530000 [ 1012920000
| 1 iulan&f:}\irh Bula’ndshahr(NPP)w 104800004319 | 5 1683500000 | 838800000 2532300000
{30 Ghaziabad | Modinagar (NPP) | 104301004849 2 673400000 | 339520000 | 10129200.00
|31 T Hapur | apur (NPP) 104801004851 3 1010100000 | 509280000 | 15193800.00
g“‘”s: ] Mimapur | Mirzapur (NPP) | 104801004235 ] 5 ~16835000.00 ; 8488000.00 | 25323000.00 _
S Amroha Amroha (NPP) | 104801004877 4 "' | 1346800000 | 6790400.00 | 20258300.00
=5 Sambhal | Sambhal (NPP) | 104801004303 5 16835000.00 | 848800000 | 2532300000
35 Fatchpur Fatchpur (NPP) | 104801003899 3 10101000.00 | 5092800.00 | 1519380000 |
36 | Muzaffamagar [ Muzaffaragar 104301004859 5 16835000.00 | 8488000.00 | 2532300000 |
{37 | Mem Sardl(t::;P().\:P?) 104801004375 ] 3367000.00 | 1697600.00 5063600.00
_ss__}— Hardoi |  Sandila(NPF) | 104801004775 1 3367000.00 | 1697600.00 506460000
39 Saharanpur Gangoh (NPP) 104801004897 ! 3367000.00 | 1697600.00 5064600.00
20 Mathura Kosi Kalan (NPP) | 104801004501 I | 7336700000 | 1697600.00 | 5064600.00 )
] Shabjehanpur | Tilbar (NPF) 104801004671 1 3367000.00 | 1697600.00 5064600.00 |
2 | Amom Hasanpur (NPP) | 104801004885 1 3367000.00 | 1697600.00 506460000 |
S Sitzpur Laharpur (NPP) | 104801004169 | | | 336700000 | 1697600.00 506?666.00:?
I Badaun | _ Ujhani (NPP) 104301004987 1 3367000.00 | 1697600.00 506460000 |
35 Hamirpur ""“iafui’(NP?) 104801003959 I ] 336700000 | 169760000 | 5064600.00 g
JT3 Badaun ‘Sahaswan (NPP) | 104801004985 1 336700000 | 1697600.00 5064600.00 |
a7 Bareilly Baheri (NPP) 104801004661 1 3367000.00 1697600.00 ""_’m.oo' *;
T Sonbhadra Anapara (NP) 104301004821 1 336700000 | - 1697600.00 | 5064600.00 |
T Muzaffzrnagar | Khatauli (NPP) | 104801004861 1 3367000.00 | 1697600.00 5064600.5)'0*-‘;
L Pilibhit Bisalpur (NPP) | 104801005069 ] 3367000.00 1697600.00 5064600.00 |
T Tiardoi . Shahabad (NPP) | 104801004119 1 3367000.00 | 1697600.00 506460000
52 Barcilly Faridpur (NPP) | 104801003845 1 3367000.00 | 1697600.00 506460000 |
[3) Balampur | Balrampur (NPP) | 104801004939 1 3367000.00 | 1697600.00 5064600.00 “3
53 Auraiya Auraiya (NPP) 104801004049 1 3367000.00 | 1697600.00 5064600.00
55 Ghaziabad | Muradnagar (NPP) | 104801004361 1| 336700000 | 1697600.00 5064600.00 ’{
‘ T Yol Amount (In Rs.) 207 _ | 696969000.00 | 351403200.00 | 1048372200.00 |
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3. In view of above discussed facts and circumstances, we also direct the District Magistrate, Balrampur to get
sign boards fixed through concerned department at appropriate places with name of river Suav and its origin
and length. We also direct the District Magistrate, Balrampur to publish notice in local newspaper prohibiting
new constructions within the distance of 200 meters in municipal limit and 500 meters outside municipal limit
from the edge of the Suav river till FFZ is notified to prevent future encroachments.
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